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Land Beuring Khosara MNo.- 862, area | B{} dcres and Khasars No.-992, area 350 acoes tolal arca § 3 RAUREGN
situatad at viilage Bhimkhoj (Khallari) Tobsil Mahaszmund, District Mahasamund surroundd by, —

b North side = - Khatlari Pahad‘
2. South side - Agricullure land of Santram
3 East side - Khallaii Appropch Road (PWD Road)
4. West side - Agriculture land of Devi Prased Dindayal
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~ Contribution and By Laws of “Chhattisgarh Sindbi Sahitya Sansthan™

No. [ 1620507~ Vide order No.ET.CAV@/2006 duted 27-7-2006 of Dcpit of Cufture af Govt. ol

' Anattisgarh it has been deeide to contribute Stedhi Sahitya Sansthan foilowmu_ provisionsfinsteuction are decepid i
- reguiate Sindhi Sahitya Sansthan,

Purpose of Sindhi Sahitya San';than

Sindhi Sahitva Sansthan will be an autonomous institute under the Deptt, of Culture which wifl recend
annuzt maintcnaoce prant. The pomase of contributian of this way established Sindhi Sahitya Sansthan will iw io
eifnrCiad worh, on il patioas 10 preserved develop Siadhi language and fiterature.
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#nairibution of Sansthan

Depit. of Cultute, Govt. of Chhattisgarh will.nominite president and Yice president for thce years 1o coniri-

< “Chhattisgarh Singhi Sahttya Qansthan" Apart of it six reputed pr:kus in executive members will also be nomi-

m.d by the Govi.

There will be at fcasta \mceting in three months of President, Vice President and executive merthers 1o wiich

st will he prepared for future programener/aclivities along with evailuation of activities,

Vice President will precide the rnccﬁhgs in {hc absence of the president and for the mucting of General Body.

vesence of SO% members of them contributed memibiers of the General Body will complete the gquorum

The Go\ crnment will nominate three eminent pcrrorms of Sindhi Langu.:gt and Dterdtuce as the advisors

who will provide timely guidance in respect of activitics and function of the Sansthan.

* An officer of level will be appainted on deputation as the secretary of the sansthan to edit the Lasks of the

~ansthan 1o whose salary and arrears there will be scpara{e provision in the budget. The president will manage direct atl

- the tasks of the Sansthan il y of the Secretary, _— -

It is expected thal the president will arrange g building for the office and will open 4 separate account of the

“ansthan and will initiate others primary essential steps. APD aceount of the Sansthan will-be opened tn which amount

ailocated grant will be deposited and amaunt will be drawn as per the nced Allocation of Budget.

From'the available bydget the Culture Department will aliocalc maintenahce prant to this Sansthan for

Vieancial management regufar directory, maintenance, hororarium and programmes.

\ccount and maintanance of Account

There wil be a Separate bank account of the Sansthan.

The seerctary will be the drnw'm-- and dishursiag officer,
-

Permission will be granted for any task rclated i lt s financial and programmes with the permission of President
and Vice president after barring, The proposai and decision in the meeting withdrawal committee,

There will be separate compleie operate account statement to pegisters income and expenses of (he Sansilan.
[ncome-expense statement will be submited. Gvery year as on 315t March will be written on hiemiry svaiem

The account statement has to be sehmitted to Dinclorate afler getting it audited by 2 Chartered Accountant
and tescuing the certificate every ycar will be submitted to the government by the Depariment

There will be an internal audit of income and cxpeaces of the Sansthan by the direcioraie of Culuare and
Archaeology at least once in an year. In the branch of Audit subnet and wtilization centilicate only the refease
ol grants for the next financial year at irench on in parts wilf be considered .

Sansthan will submit trimester progress report (related to expenses and programmes) to the department,
A calander for annual activities from {5t April to 115t March wil! be prepared and submuted to the depurtment
every yeat. ' .

The Sindhi Sahitya Sansthan will abide to the dircction issue by the Dircctorate, Colture anit Gavt. of

Chhattisgarh for organization of programmes time to lime 'and for expense contro!

Budpet Estimate

~

The budger estimate anayal expenses of “Chhattisgarh Sindhi Sahitya Sansthun will be propesed by the

wnvinistrative Department (Culture), The initial requirements an allocation of Ry, 180.000. wil! he payahle o the
Suwithan for oftice mansgement. After that annual planping will be seat by the president 1o Dircctorate Cultore and
Archacology . The mamienance gr:ml. will be paid to the Sansihan in 2 or 3 instaliments. Apani ol abso estimaled

amount available wdditional allocation wifl be considered afier approval of ‘Administrative Dupariinent (Culturey
“imance Department on the Demand of the President for special programmes.
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No. F |-3472016/30/C.—Chhattisgarh Government, Department of Culture, by it's notification No. F 1-6/30/
CAYT. Dated 4 June 2007 has constituted “Sindhi Sahitva Sansthan™ and made it's By Laws. The state governmen
hereby makes the {ullowing amendinent in the By Laws, namely:
AMENDMENT

. Subject to the mudilication that in the By Laws for the words “Chhaitisgarh Sindhi Sahnya Sansthan™
Wherever they accur the words “Chhattisgarh Sindbi Academy™ shall be substituted,

te

This amendment shall come ino force from the date of (his notilication.
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